
 

 

 
 

By Email  
 
03 June, 2020 
 
Telecom Regulatory Authority of India 
Mahanagar Doorsanchar Bhawan 
Jawahar Lal Nehru Marg 
New Delhi - 110002 
 

Kind Attn: Shri Anil Kumar Bhardwaj, Advisor (B&CS) 

Subject: TRAI’s Consultation Paper dated 22nd April, 2020 on Framework for 
Technical Compliance of Conditional Access System (CAS) and Subscriber 
Management Systems (SMS) for Broadcasting & Cable Services  

Dear Sir, 
 
We thank you for the opportunity to express our views on the above Consultation Paper. Tata 
Sky's response to the same is enclosed for your ready reference.  
 
Thanking you. 
 
 
Yours sincerely, 
 
  
  
 
Himavat Chaudhuri 
Chief Legal and Regulatory Affairs Officer 
 
 
 
Enclosed: As above 
 
 
 
 
 
 
 
 










